
AORAHAYANA 14, 1908 (SAK~) 

L ... I Espea.lture I. la'''' Hlah 
Com.1sl1oa Ia Loac1OD 

5115. SHRI MOOL CHAND DAGA: 
Will tbe Minister of EXTERNAL AFFAIRS 
be plealed to state : 

(a) tbe leaal expenditure (in rupees) 
iDcurred by tbe Indian Hiab Commission in 
Lon dOD durin. the last tbree yean. year-
wi .. ; 

(b) tbe aature or cases ; 

(c) wbether tbe post of lela I adviser in 
tbe office of Indian High Commislion in 
London bal beeD abolished; and 

(d) if 10, tbe realODS therefor? 

THE MINISTER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(BBRI K. NATWAR SINGH) : 

<a) Year 
.. 1983 

1984 
1985 

Amount in Rupees 
IS,88,582.S6 
12.22.366.72 
18,64.839.00 

(b) Tbele cales relate. to carriale of 
Goxeroment of India car~o by ships and 
concerD, inter alia. sbortales or damage to 
carao a. covered by cbarter party ear--
ments. Cases wbere sbips bave met with 
accideDts necessitatinl lalY81e operations 
leadinl to general average claims are allo 
iDcluded. 

(c) and (II) Yes. Sir. The post was 
abolisbed 00 account of functional and 
financial realons PostiPI 01 a leaal adviser 
did Dot reduce tbe lelal expeDleI incurred 
by tbe Hi.b Commission. Tbe legal adviser 
could not appear iD tbe U.K Court. On 
bebalf of tbe Government aDd local lawyen 
continued to be .Daa.ed• 

Fo ..... tIoa of a ... lDa ...... 
Corporatloaa 

5116. SHltl VIlA Y K.UMAR MISHaA: 
WUI tbe MiDi.te, of FlNANCB be ploaacd .... : 

<a) wbetber Government have permitted 
formation aDd operation of Housing Fioance 
companies/CorporatiODl : 

(b) wbether lucb corporationl aDel 
companies bave been approved by Uafoa 
Government and Delbi Developmeat 
Authority for .eUinl/ob.ainiDI loaol from 
tbese compan;ea and CorporatioDs : 

(c) whether lucb CorporatioDs aDd 
Companies bave obtaiDed 8nlnts from aDJ' 
of the United Nations Bodies for tbe 
development of HOUlin. in Jodia ; 

(d) if 50, tbe dotails tbereof ; 

(e) wbetber Government are a.are 
of tbe fact tbat tbese corporatiODI aDel 
compaaies have defrauded those wbo bave 
borrowed mone, from them by mor~iD8 
tlleir bouses ; and 

(f) if 10. tbe actiOD proposed to be 
taken by Government ., 

THB MINISTER OF STATE IN THB 
MINISTR.Y OF FINANCE (SHRI 
JANf.RDHANA POOJARY): <a) and (b) 
A Boulio. " Urban Development 
Corporation (HUDCO) "as establillled to 
DoaDCC Housing and Urbao Deve)opment 
Scbeme.. HUDCO does not gi. Joans to 
iDdividuals but finance bousin8 and urban 
development scbemOl formulated b~ 
BousiDl Development Boards, DCYelopmeat 
Autborities. Cooperative Societies etc. 
Boulio. Development Financc CorporatioD 
(HDFC) came iDto beiDa In private sector 
for providina loans for the cODStructioa 
and purcbase of residential bouaes. 10 
additioD tu RUDCO and HDFC. the 
R_rY_ Bank of India bad .classified 7 
companies iD the private sector as houaq 
finance companies. n.- compaDiea are 
establiabed UDder dae Compaoiea Act. 19'6. 

Cc) and (d) No. Sir. However. HDPe 
bas raised term loaos totaUiDa US, 50 
mWioa uader Ualted Stat. HouaiDa 
Ouaraotol ProIrM-• 



DBCBt.!BBR 5, 1986 

(e) aDd (f> Certain al1eaatioos were 
made io tbe press recently against HDFC 
reaardiDI metbod of recoveries of Joan aDd 

nterest. HDFC ba~ intimated that tbe 
interest cbal'leable frrm tbe borrowers is 
calculated on tbe basil of aODual rests. 
Tbis is brought to tbe notice of tbe 
borrower at tbe time of submislion of 
application a. also in tbe offer letter 
aanctiooiDI tbe loaDs to bim. 

PM's DlsaJsstOD Abroad about Follow 
up Steps Regarding Economic Sanctions 

Ag_IDst South Afrin. 

5117. SHRI ANAND SINGH: 
SHRI KRISHNA SINGH : 

Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to state : 

<a> whether tbe follow up steps to 
enforce tbe CODsensus arrived at tbe recent 
Commonwealtb aDd Non-aligned Summit 
about economic sanctions alaiost tbe 
Pretoria regime were discussed by the Prime 
Minilter durinR bi. recent visit to AustraJia_ 
New Zealand, Indonesia and Tbailand; 
and 

(b) if so, tbe outcome tbereof? 

THE. MINISTER OP ST ATE. IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI EDUARDO FALEIRO): <a) and 
(b) Tbe issue of applyiDI sanctioDS alainst 
Soutb Africa was discuued by the Prime 
Minister particularly dUring bi. visit to 
Indonesia, Ausir.li. and New Zealand. 
There w .. aD identity of views including OD 
the need to mobilise tbe widest pOisible 
.apport for an effective sanetioDI relime 
_iDat Soutb Africa. 

S118. SHRI ANAND SINGH: 
SBllI KRISHNA SINGH: 

Will the Min;'ter of EXTERNAL 
APFA laS be pleued to atato : 

(a> whether tbe question of the presence 
of big naval powers io tbe Indiao ocean aod 
the Itability of littoral pow.rs io tbe coo text 
tbereof was discUS8~d by tb. Prime 
Mjnisler durio. his recent visit to Australia, 
New Zealand. Indonesia aDd Thailand; 
and 

(b) if so. tbe outcome thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI NARAYAN DATT 
TIWARI): Ca) and (b) Tbe urgeDt need to 
create conditions for the early impJementa. 
tion of tbe UN Resolution 00 tbe IndiaD 
Ocean al a Zone of Peace wal stresled 
during Prime Minister's visit to AUltralia. 
New Zealand, Indonesia aod Tbailand. 

rado-Aostralian Joint DJs ...... meat PI .. 

5119. DR. CHINTA MOHAN: Will 
tbe Mini.ter of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whetber India and A DstraJi. bave 
agreed OD a joint. initiative to briog nuclear 
disarmament and arms control 8S reported 
in tbe -Time. of India' dated IS October, 
1986 ; aDd 

(b) if so, tho nature of joint initiativea 
expected to be ,aken in thi. direction 7 

THE MINISTER OF STATE IN THB 
MINIS"J'RY OF EXTERNAL AFFAIRS 
(SHill EDUARDO FALEIRO): <a> No. 
Sir. No propo.al was discu.ed witb 
Australia on a joiut initiative OD nuclear 
disarmament and arms control. 

(b> Does not arise. 

[ r'lIII8l11llon] 

........ 1 AHlin .. to Oftelo, ... c..trIeI 
fl'ODl .. t ............ Plnae ........ .... 

SIlO. SHRI KALI PR.ASAD PANDBY: 
WjJI~ abe MiDi.ter of FINANCE be pJealed 
·to ltato ; 




